\ 2121 TEM NO. 101 COURT NO. 10 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 5386/2014
RAJENDRA SI NCH & ORS. Appel | ant ('s)
VERSUS
ROVAN CATHOLI C DI OCESE COF AGRA LTD. & ANR Respondent ( s)
(Wth interimrelief and office report)
Date : 06/10/2016 This appeal was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE SHI VA KI RTI SI NGH
HON&#39; BLE MRS. JUSTI CE R BANUMATHI
For Appellant(s) M. Yatindra Singh, Sr.Adv.
M. Vivek Singh, Adv.
M. Manoj Kumar, Adv.
M . Abhi shek Gupta, Adv.
M. Sudhakar Kul want, Adv.
M. Vivek Singh, Adv.

For Respondent(s) Ms. Midula Ray Bharadwaj, Adv. (NP)

UPON hearing the counsel the Court nmde the follow ng

ORDER
Li st t he matt er in t he week comrenci ng 7 th
Novenber,
2016.
(Madhu Bal a) (Madhu Nar ul a)

Court Master Court Master



